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10-08-2017 — TP No.258/KB/2017 — CP No. 1095/16 - Busetty Ram Mohan Rao &
Anr. (Busetty Jewellers Pvt. Ltd. & Ors.) Vs.- Rregistrar of Companies, West
Bengal

ORDER

The Ld. Lawyer on behalf of the applicant is present.

The report from the Registrar of Companies, West Bengal has been called for
but the same has not yet been received.

The petitioner is asked to take appropriate steps through the Registry so as fo
send notice to the ROC, West Bengal.

Fix on 28-08-2017.

MANORAMA KUMAR]
MEMBER(J)



